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TRANSFERPETI TI ON(CV I L) NOs). 1137 OF 2008

NANDI TABI SWAS Petitioner(s)
VERSUS
RAJ KUMARBI SWAS Respondent ( s)

(Wth appl n(s) for stay and office report )

Date: 22/04 / 2 009 This Petition was called on for hearing today.

For Petitioner(s)
M Anil Kumar Gupta, Adv.
M . Chander Shekhar Ashri, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Petitioner has not filed application for substituted service.
Hence, place before the Hon' ble Judge in Chanbers with an

office report for default of the petitioner

(MP.BHADRAN)
Regi strar

hj



